FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

LATAKISAN CONSTRUCTIONS PRIVATE LIMITED OPERATING IN REAL

ESTATE ACTIVITIES AT NAGPUR, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Latakisan Constructions Private Limited
CIN: U45201MH2014PTC253842

Address of the registered office

Rajat Sankul, Rambag Road S T Stand,
Ganeshpeth, NAGPUR — 440 018.

. |URL of website

Not available

Details of place where majority of
fixed assets are located

Hotel Regenta Central, Saint Jagnade Square,

Nandanvan, NAGPUR - 440 024.

Bus Station Area:

Wing A- Ground floor which comprises

Ticket counter, Restaurant, Courier and

Transport office

Wing A- First floor, which comprises of 6

Personalized waiting area bearing No FW-A,

FWB, FW-C, FW-D, FW-E, FW-F.

Hotel Area:

1. Wing C- 41.5% Share in Hotel building
comprising of two basements, ground
floor and 4 upper floors, and terrace
having a built-up area of 4871.14 sq. mtr.

Installed capacity of main products/
services

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com

Quantity and value of main products/
services sold in last financial year

Total Revenue of 1,76,61,893/- in Financial
Year 2022-23.

. | Number of employees/ workmen

Company does not have any employee on roll
as per records available with RP.

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors, relevant  dates  for
subsequent events of the process are
available at:

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com

. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com




10.

Last date for receipt of expression of
interest

06/04/2024

11.

Date of issue of provisional list of
prospective resolution applicants

16/04/2024

12.

Last date for submission of
objections to provisional list

21/04/2024

13.

Date of issue of final list of
prospective resolution applicants

01/05/2024

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

06/05/2024

15.

Last date of submission of resolution
plans

05/06/2024

16.

Process email id to submit EOI

cirp.latakisan@gmail.com

Notes: 1. The Resolution Professional is in the process of filing an Interlocutory Application
(“IA”) before Hon’ble National Company Law Tribunal (“NCLT”’), Mumbai, for extension of
CIRP period. This Form G is subject to approval of the IA by Hon’ble NCLT.

Sd/-
Prasad Dharap

Resolution Professional of Latakisan Constructions Private Limited

IBBI/TPA-001/IP-P00702/2017-2018/11228
AFA No.: AA1/11228/02/191224/106639

Plot No. 47, “Prasad”, New Ramdaspeth, Nagpur — 440 010

Reg. Email Id: dharap65@rediffmail.com
Process Email ID: cirp.latakisan@gmail.com
Date and Place: Nagpur 22/03/2024
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DEBTS RECOVERY TRIBUNAL, NAGPUR

B' Block, 2nd floor, CGO Complex, Seminary Hills, Nagpur-44006
Original Application No. 505/2023

State Bank of India
Vs
Smt Meena Vinayakrao Patil

State Bank of india,

A corporation Constituted under the state Bank of India Act, 1955,
Stressed Assets Recovery Branch, 5, Sai Complex, Bharat nagar,
Nagpur-440033.

AND

Defendantno 3

Shri Shrikant S/o Vinayakrao Ruprao Patil

Aged about:- 36 years,

Occupation :- Agriculture,

R/o. Om Mangak Karaly Patwada, PO-Achalpur, District - Amrawati -

444805,
| NOTICE BY PAPER PUBLICATION |

1. WHEREAS the above named applicant/Appellant has filed the above referred
application/Appeal in this tribunal.

2. WHEREAS the service of summons /Notice could not be effected in the
ordinary manner and whereas the application for substituted service has been
allowed by this Tribunal.

3. You are directed to appear before this tribunal in person/s or through an
advocate and file written statement/say on 13.06.2024 at 10.30 a.m. and show
cause as to why the reliefs prayed for should not be granted.

4. Take Notice that in case of default, the application/Appeal shall be heard and
decided inyour absence.

AT R A

o SBI State Bank of India

SRR SRRt ¥ A ot [T Ve o it A stete, steieT (00307)
$-fe-cmereditrbol.akola@sbi.co.in dMews IS, ki, Teer st | 9930879255

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below
described immovable property mortgaged/charged to the Secured Creditor, the "Physical Possession" of which has been
taken by the Authorised Officer of State Bank of India, the Secured Creditor, will be sold on "AS IS WHERE IS", "AS
IS WHAT IS", and "WHATEVER THERE IS" basis on 25.04.2024.

The details of Borrower(s), Guarantor(s) and Description of Property and Terms & Conditions of the e-Auction
specified as under.

Sr [Name of the
| No.| Borrower

Description of the property Outstanding dues | Details

1. |Shri. Nitin Flat No.G-1, swarajya hights, shri ram nagar, 8,34,053 rs Reserve Price

Erakash s1:n0.590, plot no.19A/19B, Akola Road as on 11.02.2020 |9,07,000.00
Mouje Wani Akot. P]rs fu:the:l' EMD
nterest an -
Mrs. Meena East- Plot No. 1A & 1B, West - Road, charges 90,700.00

Nitin Sharma

North-Plot No. 18B, South-Agri Land Of Mr. Hadole

Note: The payment of all statutory/non-statutory dues, taxes, rates, assessments, charges, fees etc., owing to anybody
shall be the sole responsibility of successful bidder only. Successful bidder will required to pay 1% TDS extra on
property having Reserve Price more than Rs.50.00 Lakha

Date & Time for submission of Request letter of participation /KYC Documents/Proof please use option provided on:
Interested bidder may deposit Pre-Bid EMD with MSTC before the close of e-Auction. Credit of Pre-bid EMD shall be
given to the bidder only after receipt of payment in MSTC's Bank account and updation of such information in the
e-auction website. This may take some time as per banking process and hence bidders, in their own interest, are advised
to submit the pre-bid EMD amount well in advance to avoid any last minute problem. Date & Time of e-Auction:
25.04.2024 Time of e-Auction from 12.00 noon to 2.00 P.M. with unlimited extensions of 10 minutes each Date and Time
for Inspection of the properties: 05.04.2024 from 11.00 A.M. to 4.00 P.M. For more details please contact on Mobile No.
9923208823 E-mail: cmcreditrbol.akola@sbi.co.in For detailed terms and conditions of the sale, please refer of the link
provided on website https://www. i /bapilindex.jsp
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The Indian Express,

The Finencia Express
and Loksatta

Date- 20.03.2024

Given under my hand and seal of the Tribunal on this 19th day of March, 2024 at

Authorized officer

Nagpur. Assistant Registrar

Debts Recovery Tribunal
Nagpur

o MANAPPURAM HOME FINANCE LIMITED
# MANAPPURAM !T.I.Q‘ME FORMERLY MANAPPURAM HOME FINANCE PVT LTD
@l CIN : UB5923KL2010PLC039179
Unit 301-315, 3rd Floor, A wing, Kanakia Wall Street, Andheri-Kurla Road, Andheri East, Mumbai — 400093,
Contact No. : 022-68194000/022-66211000.

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd (“MAHOFIN”) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest *[Act],2002 (54 of 2002) and in
exercise of powers conferred under section 13(12) read with rule 9 of the security interest (Enforcement) Rules, 2002
issued a Demand Notice calling upon the borrowers and co-borrowers to repay the amount mentioned in the notice and Interest
thereon within 60 days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice is
hereby given to the borrower and the public in general that the undersigned has taken Actual possession of the property
described herein below in exercise of powers conferred on him/her under section 13(4) of the said *[Act] read with rule 9 of the
said rules. The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the Manappuram Home Finance Ltd as mentioned below for each of the

respective properties:
Sr. Name of Borrower and Description of Secured Asset in Date of Demand Date of
No.| Co-borrower/Loan Account respect of which Interest Notice Sent & Actual
Number/Branch has been created Outstanding Amount | Possession
1 |SUSAMA SHAILESH PATIL & MOUZA - TELKAMTHI, BAZAR CHOWK, 18-07-2023 20-03-2024
SHAILESH AJABRAO PATIL / HOUSE NO 526, WARD NO 3, TAH - &
MA9OMHLONS000005010143/ | KALMESHWAR, DIST - NAGPUR, P.O|  Rs.2,74,958/-
NAGPUR SAVNER, NAGPUR, MAHARASHTRA,
Pin:441107.

Date: 22-March-2024
Place: NAGPUR

Sd/-, Authorised Officer
Manappuram Home Finance Ltd

NIDO HOME FINANCE LIMITED

(formerly known as Edelweiss Housing Finance Limited) Registered Office Situated

At Tower 3, 5th Floor, Wing ‘B’, Kohinoor City Mall , Kohinoor City, Kirol Road, Kurla (West),
Mumbai - 400 070. Regional Office at: Office No. 407-410, 4th Floor, Kakade Bizz Icon, CTS 2687B, Ganeshkhind
Road, Bhamburde, Shivaji Nagar, Pune, Maharashtra 411016

POSSESSION NOTICE UNDER RULE 8(1) OF THE SARFAESI| ACT. 2002

Whereas the Undersigned being the Authorized Officer of Nido Home Finance Limited (formerly known as Edelweiss
Housing Finance Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest (Second) Ordinance, 2002 (order 3 of 2002) and in exercise of powers conferred under Section 13(12) read with
Rule 3 of the Security interest (Enforcement) Rules 2002 issued Demand Notices to the Borrower/s as detailed hereunder,
calling upon the respective Borrowers to repay the amount mentioned in the said notices with all costs, charges and
expenses till actual date of payment within 60 days from the receipt of the same. The said Borrowers/Co borrowers hav-
ing failed to repay the amount, notice is hereby given to the Borrowers/Co borrowers and the public in general that the
undersigned has taken symbolic possession of the property described hereunder in exercise of powers conferred on him
under Section 13(4) of the said Act r/w Rule 8 of the said Rules in the dates mentioned along-with the Borrowers in partic-
ular and public in general are hereby cautioned not to deal with the properties and any dealings with the properties will be
subject to the charge of Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited). For the
amount specified therein with future interest, costs and charges from the respective dates.
Details of the Borrowers, Co-borrowers and Guarantors, Securities, Outstanding Dues, Demand Notice sent under Section
13(2) and Amount claimed thereunder and Date of Possession is given as under:
1. Name and Address of the Borrower, Co Borrower Guarantor Loan Account No. And Loan Amount:-
GANESH R INGLE (BORROWER) & ANITA GANESH ENAGLE (CO BORROWER) Both Resi. Address: C/O Sudhakar
Deshmukh Plot No 171, Sakkardara Chowk Opp Chamat Bichayat Kendra, Om Nagar Hanuman Nagar Nagpur 440009.
LAN NO.: LNAGSTH0000054169 LOAN AGREEMENT DATE: 31.07.2018 DEMAND NOTICE DATE:- 15-12-2023
Loan Amount : Rs.16,71,704/- (Rupees Sixteen Lakh Seventy One Thousand Seven Hundred Four Only)
Amount Due In Rs.20,51,190.98/- (Rupees Twenty Lakh Fifty One Thousand One Hundred Ninety And Ninety Eight)

P ion Date: 20.03.2024
SCHEDULE OF THE PROPERTY:- All The Part And Parcel Bearing Plot No.8 And Entire Construction Thereon Area
Admeasuring Total 800 Sq Ft I.E. 74.32 Sq Mtr, Mouja Sakkardara Bearing Mouje N0.395, B.N. 299, Thak No.177, P H
No.39, Ward No.20, In The Khasra No.54 Layout Plot No.8, Sheet No.234, City Survey No.2461, Corporation House
No.6356, Situated At Ra.Ni.Pardi, Ayodhya Nagar Nagpur, Within The Limits Of Nagpur Muncipal Corporation. The Said
Property Is Bounded As: East: Remaining Land Of Plot No.8 West: 20 Ft Road South: Remaining Land Of Plot No.8
North: Plot No.7a
Place: Nagpur
Date: 22.03.2024

Sd/- Authorized Officer
FOR Nido Home Finance Limited,
(formerly known as Edelweiss Housing Finance Limited)

DT —iia‘ﬂ,'\’/ Zonal office — Chandrapur

B ai?: o‘;'{l{,[qzharaslm_a FET 9ae f3feET / Udyog Bhavan Building,
IR TAR BT 9 e RIF S / Railway station Road,

v uar pE i

—
T e T, 1501, AR, T - 411005
H. 0. Lokmangal, 1501, Shivajinagar, Puno - 411005,

ISR / Chandrapur SABIM/TELE : 07172- 25
$-9c/e-mail : cmmarc_chn@mahabank.co.in

JM FINANCIAL HOME LOANS LIMITED
Corporate Identity Number: U65999MH2016PLC288534

JJM FINANCIAL

POSSESSION
Al CORPORATE OFFICE: 3RDFLOOR, SUASHISH IT PARK, PLOT NO. 68E, OFF

NOTICE
DATTA PADA ROAD, OPP. TATA STEEL, BORIVALI (E), MUMBAI - 400 066

Under section 13(4) of securitisation and reconstruction of financial assets and enforcement of security interest act, 2002 and rule 8(1) of
the security interest (enforcement) rule 2002. (appendix iv)

Whereas the undersigned being the authorised officer of JM Financial Home Loans Limited.(hereinafter referred as JMFHLL) under the
securitisation and reconstruction of financial assets and enforcement of security interest act, 2002 and in exercise of powers conferred
under section 13(2) read with rule 3 of the security interest (enforcement) rules, 2002 issued a demand notice dated 09/01/2024 to the
borrower/co-borrower/guarantor mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of
receipt of the said notice. The borrower/co-borrower/guarantors having failed to repay the demanded amount, notice is hereby given to
the borrower/co-borrower/guarantors and the public in general that the undersigned on behalf of JMFHLL has taken possession of the
property described hereinbelow in exercise of powers conferred on him under section 13(4) of the said act read with rule 8(1) of the said
rules. The borrower(s)/co-borrower(s)/guarantor(s) in particular and the public in general is hereby cautioned not to deal with the below
mentioned property and any dealings with the said property will be subject to the first charge of the JMFHLL for the amount as mentioned
herein below with future interest thereon.

SR, BORROWER/ CO- BORROWERS/
NO ADDRESS AND LOAN NO.

CIANS

1. DATE OF POSSESSION
2.DEMAND NOTICE DATE
3. AMOUNT DUE IN RS.

1. 20-March-2024
2. 09-JAN-2024

3.Rs. 15,14,708/-
(Rupees Fifteen

DESCRIPTION OF SECURED ASSET
(IMMOVABLE PROPERTY)

1. 1.Rushikesh Shrirm Barangole, 2.RohiniAnil Dudhe

3.Dipali Rushikesh Barangole, 4.Anil Bapurao Dudhe

Add: Gandhi Vidyalay, JuniVasti Amravati, ~Badanera, Vtc
Amdapur, Po Badnera Gandhi Vidyalay, Amravati , Maharastra,
444701 Also At: Plot No 8/1 (West Part Of North South Division)

All That piece 8b parcel of land bearing Nazul
Plot No. 8/1 total admeasuring 18,204 sq. ft. out
of which north south division western side portion
admeasuring 2754 sq. ft. (255.94 sq. mtr.) and
house constructed thereon, out of Nazul Sheet

Nazul Sheet No 12 C, Malmatta No 791, Ward No 75, Juni Vasti| 10- 12-C situated at Mouje- Badnera Pragane- TL,? kns qusn oot

Badnera, Mouje Badnera Pragane Badnera, Landmark :- Near | Bandera Tal and Dist.. Amravati, within the limits I-?:::?ed a(:aen
g ) . - of Municipal Corporation, Amravati bounded as "

Gandhi Vidhyalay, Amravati, Maharastra, Pincode :- 444607, Also under East:House of Sau. Kamlabai Misal West Eight Only)

At: Near Mungsaji Mandir. Bari Pura, Darwha, Darwha, Yavalmal,

Darwha, Maharashtra. 445202 Loan Account Number: ‘Plot of Sahdevi bai North: Open space of Shri

REF.NO.AX36/LEGAL/SARFASEI-13-4/Chandrapur Main Branch/2023-24 Date: 21.03.2024

| POSSESSION NOTICE [Rule - 8 (1)] |
WHEREAS,

The undersigned being the Authorized Officer of the Bank Of Maharashtra under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of the powers conferred under Sub-
Section (12) of Section 13 read with Rule 8 of the Security Interest (Enforcement) Rule, 2002, issued a Demand Notice
dated 29.10.2022 calling upon you, Borrower- M/s Shri Tirupati Constructions; Prop. Shri. Nitin Subhash Sharma;
Add - Flat No. 1203, 12th Floor of Tower No.2 of Tata Capitol Heights, Ward No.11, Near Medical Square, Rambagh,
Nagpur; Ta. & Dist- Nagpur-440009  At. Flat No. 1203, 12th Floor of Tower No.2 of Tata Capitol Heights, Ward No.11, Near
Medical Square, Rambagh, Nagpur; Ta. & Dist- Nagpur-440009; Shri. Atul Anantrao Bangre, Add: At. 443, Loha Oli,
Bangre Mohalla, Itwari, Nagpur; Ta. & Dist- Nagpur - 440024; & Mrs. Astha Nitin Sharma, Add: At. Flat No. 1203, 12th
Floor of Tower No.2 of Tata Capitol Heights, Ward No.11, Near Medical Square, Rambagh, Nagpur; Ta. & Dist- Nagpur-
440009; to pay in full and discharge your liabilities to the Bank aggregating Total Dues Rs. Rs.6,29,82,803.38/- (Rupees
Six Crore Twenty-Nine Lakh Eighty-Two Thousand Eight Hundred Three and Paise Thirty-Eight Only) plus interest as
applicable thereon plus penal interest and other charges / expenses within 60 days from the date of receipt of the said
Notice. The notice was sent by Regd. Post, Speed Post and Courier/Dasti. The borrower/guarantor having failed to repay
the amount, Notice is hereby given to the borrower/ guarantor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him under section 13 (4) of the said
Act read with Rule 8 of the said rules. The borrower / guarantor in particular and the public in general, is hereby cautioned
not to deal with the properties and any dealings with the properties will be subject to the charge of Bank of Maharashtra for
an amount hereinabove mentioned. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the
Act, inrespect of time available, to redeem the secured assets.
The details of the properties mortgaged to the Bank and taken possession by the Bank are as follows:

Borrower : Shri Sushant Kishorrao Kale (Also Prop. & Mortgagor in Dnyanganga Books Distributors) and 2. Shri
Kishorrao Nagorao Kale (Also Guarantor & Mortgagor in Dnyanganga Books Distributors)

Details of Qutstanding Amount: 1) Rs. 39,46,104/- (Rupees Thirty Nine Lakh Forty Six Thousand One Hundred Four
Only) plus unapplied interest from 10.11.2021 for account of Mr. Sushant Kale and Shri Kishorrao Nagorao Kale 2)
Rs. 23,43,824/- (Rupees Twenty Three Lakh Forty Three thousand Eight Hundred Twenty Four only) plus unapplied
interest from 02.01.2022 for the accounts of M/s Dnyanganga Books Distributors ) aggregating total dues of Rs.
62,89,928 /-( Rupees Sixty Two Lakh Eighty Nine Thousand Nine Hundred Twenty Eight only) plus applicable interest
as mentioned above.

Mortgagors and Owners of Property -Shri Sushant Kishorrao Kale and Shri Kishorrao Nagorao Kale

DESCRIPTION OF THE PROPERTY | RESERVE PRICE & EMD

All that Bunglow no. 10A, Ground Floor, Indraprastha Apartment, House no. 2492-A, RESERVE PRICE

Pawansut Nagar, Ward No. 21, Sheet No. 360/14, City Survey No. 1, Mouza - Dighori, Rs.54,30,000/-

Behind Nirmal Nagari, Umred Road , Nagpur-440009, Village- Nagpur, Taluka -

Nagpur, District- Nagpur, in the state of Maharashtra. EMD Rs.
5,43,000/-

Borrower/mortgagor is hereby given this notice under rule 8(6) OF THE SARFAESI ACT, 2002 to pay the outstanding
amount, together with further interest, charges & costs thereafter, within 30 days from the date of this notice, failing
which the E-Auction of the Secured Asset shall take place.

IMPORTANT DATES:
Sale of Bid / Tender document

From 26.03.2024 to 25.04.2024

Date of Property Inspection 25.04.2024
Last Date of submission of Bid along with EMD 25.04.2024 till 2.00 pm
Date of E-auction 29.04.2024

Time of E-Auction 11.am to 1.00 pm
1. For detailed terms and conditions of the sale, please refer to the link provided in www.bankeauctionwizard.com and
IDBIBank's website i.e. www.idbibank.in For any clarification, the interested parties may contact Shri Hemant Amrute
(e-mail) — hemant.amrute@idbi.co.in, phone — 0712-6659111, Mob. 8889911454 or Shri Vipin Chiwande (e-mail)
vipin.chiwande@idbi.co.in, Mob — 9834086151, or Shri Rajaram Kaushik, Ph. no. 9090957750, Email :
raja.kaushik@idbi.co.in, Shri Siddhartha Chhadidar, Ph. No. 9893682863, E-mail
Siddhartha.chhadidar@idbi.co.in.
2. For e-auction support, you may contact Miss. M Sushmitha / Marina Josephine Jacob Phone Nos. -
8951944383/9686196751 Landline-080-40482100, e-mail-sushmitha.b@antaressystems.com

STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Date: 22.03.2024 Sd/-
Place: Nagpur AUTHORISED OFFICER

Govind Tayade and sau missal bai. South:

LAMR22000026073 Sanction Amount: Rs.14,54,463 - Government Space E’o Description Po[;::aes:ifon
PLACE: -AMRAVATI, MAHARASHTRA SDI- AUTHORIZED OFFICER 1. |Allthose pieces and parcel of residential Flat No. 1203 at Tower No.- 2, 12th Floor of “Tata Capitol| 20.03.2024
DATE : 22.05.2024 FOR JW FINANCIAL HOME LOANS LIMITED Heights”, bearing plot no.2, City Survey No. 362/1, Sheet No. 64/12; municipal house No. 2,

having total admeasuring carpet area of 1429 Sq. Ft. (132.757 Sg. Mtr.) and situated at Mouza:-
Jattrodi; Corporation Ward No. 11, near Medical Square, Rambagh, Nagpur; Taluka & District:-
> Nagpur. Bounded as under: East : By Medical College Rambagh Road; West: By Rambagh Basti
[@ I DB I BANK IDBI Bank Ltd_' Retail Recovery, 1st Floor, SALE Area, North : By property bearing City Survey No.362/2 owned by MSEB, South: CTS
- Salasar Prestige, Plot No. 1/A, Off. WHC Road, No.322,324,325,326,327 & Back Road Together with all the building structure and construction
CIN : L65190MH2004G01148838 Dharampeth, Nagpur - 44001 0, Maharashtra NOTICE annexed thereon and all the furniture and fixtures annexed thereon.
Name of the Owner: Mrs. Astha Nitin Sharma
PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTIES - - -
APPENDIX IV-A (See proviso to Rule 8(6) 2. |All these pieces and parcel of C_ommfrmal Blocks Unit no. 301-A, 301-B, 301-D &_301-E; on3rd| 21.03.2024
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets floor, “Anantraj Arcade Condominium”, NMC House No. 402, 403 and 426 to 430, City Survey No.
and Enforcement of Security Interest Act, 2002 read with provision to Rule 8(6) of the Security Interest (Enforcement) 517 and sheet No. 142, having total admeasuring built up area 68.58 Sq. Mtr, Super built up area
Rules, 2002. Notice is hereby given to the public in general and in particular to Borrower(s) and Guarantor(s) that the 125.26 Sq. Mtr.), Mouza — Nagpur situated at Boharipura, Bangre Mohalla, Loha Oli, ltwari, NMC
below described immovable property mortgaged/charged to the Secured Creditor, the physical possession of which Ward No. 44, Tah & Dist. - Nagpur; Bounded as under: East : Road ; West: Road, North : CTS No.
has been taken by the Authorised Officer of IDBI Bank Ltd., Secured Creditor, will be sold on “As is where is”, “As is 503,515,516; South: Road and CTS No. 520,518 and 519 )
what is”, and “Whatever there is” on 29.04.2024 for recovery of mentioned below due to IDBI Bank Ltd., Secured Together with all the building structure and construction annexed thereon and all the furniture and
Creditor from Shri Sushant Kishorrao Kale and Shri Kishorrao Nagorao Kale. The reserve price and earnest money fixtures annexed thefeon'.
deposit will be as under: Name of the Owner: Shri. Atul Anantrao Bangre
FOR BANK OF MAHARASHTRA

Date: 21.03.2024
Place: Nagpur

Chief Manager & Authorized Officer
Chandrapur Zone, Chandrapur

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LATAKISAN CONSTRUCTIONS PRIVATE LIMITED

OPERATING IN REAL ESTATE ACTIVITIES AT NAGPUR, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor Latakisan Constructions Private Limited
along with PAN/ CIN/ LLP No. CIN: U45201MH2014PTC253842
2. | Address of the registered office Rajat Sankul, Rambag Road S T Stand,
Ganeshpeth, NAGPUR - 440 018.
Not available
Hotel Regenta Central, Saint Jagnade Square,
Nandanvan, NAGPUR - 440 024.
Bus Station Area:
Wing A- Ground floor which comprises Ticket
counter, Restaurant, Courier and Transport office
Wing A- First floor, which comprises of 6
Personalized waiting area bearing No FW-A, FWB,
FW-C, FW-D, FW-E, FW-F.
Hotel Area:
1. Wing C- 41.5% Share in Hotel building
comprising of two basements, ground floor and
4 upper floors, and terrace having a built-up area
of 4871.14 sq. mtr.
Can be sought by sending Resolution Professional
cirp.latakisan@gmail.com
Total Revenue of 1,76,61,893/- in Financial Year
2022-23.

URL of website
Details of place where majority
of fixed assets are located

Hw

5. | Installed capacity of main
products/ services

6. | Quantity and value of main
products/ services sold in last
financial year

7. | Number of employees/ workmen

Company does not have any employee on roll as
per records available with RP.

Can be sought by sending Resolution Professional
cirp.latakisan@gmail.com

8. | Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

10. | Last date for receipt of expression
of interest

11. | Date of issue of provisional list of
prospective resolution applicants
12. | Last date for submission of
objections to provisional list

13. | Date of issue of final list of
prospective resolution applicants
14. | Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

15. | Last date of submission of
resolution plans

16. | Process email id to submit EOI

Can be sought by sending Resolution Professional
at: cirp.latakisan@gmail.com

06/04/2024

16/04/2024

21/04/2024

01/05/2024

06/05/2024

05/06/2024

cirp.latakisan@gmail.com

Notes: 1. The Resolution Professional is in the process of filing an Interlocutory Application
(“IA") before Hon'ble National Company Law Tribunal (“NCLT"), Mumbai, for extension of CIRP
period. This Form G is subject to approval of the IA by Hon'ble NCLT. s/
Prasad Dharap

Resolution Professional of L Constructi Private Limited
I1BBI/IPA-001/1P-P00702/2017-2018/11228

AFA No.: AA1/11228/02/191224/106639

Plot No. 47, “Prasad”, New Ramdaspeth, Nagpur - 440 010

Reg. Email Id: dharap65@rediffmail.com

Process Email ID: cirp.latakisan@gmail.com

Date and Place: Nagpur 22/03/2024

CrNE

CFM ASSETRECONSTRUCTION PRIVATE LIMITED
Registered Office : Block No. A/1003, West Gate
Near Ymca Club, Sur No.835/1+3, S. G. Highway
Makarba, Ahmedabad-380051 Gujarat

Corporate Office : 1st Floor, Wakefield House, Sprot ~ thw
Road, Ballard Estate, Mumbai - 400038.

APPENDIX - IV-A [See proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMNVIOVABLE PROPERTIES

E-Auction Sale Notice for sale of immovable assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to rule 8(6) of the Security Interest Enforcement Rules, 2002..

Notice is hereby given to the public in general and in particular to the Borrower and
Guarantors/Mortgagors that the below described immovable properties mortgaged/charged
to the SVC Co-Op Bank Ltd (Secured Creditor and/ or Assignor Bank), the physical
possession of which had been taken by the Authorized Officer of Assignor Bank on 10 August
2018 which was subsequently handed- over to the Authorized Officer of CFM-ARC, acting in
its capacity as the trustee of CFMARC Trust -2 SVCBL ( Assignee) by virtue of the Agreement
of Assignment of Debt between Assignor and Assignee dated 7 th January‘2019, will be
sold on “Asis where is”, “As is what is” and “Whatever there is” and “No recourse Basis “on
19-04-2024 for recovery of Rs. 41,98,74,981.04 ( Rupees Forty One Crore Ninety Eight Lakh
Seventy Four Thousand Nine Hundred Eighty One and Paise Four Only ) as on 29-02-2024
along with further interest, expenses, charges and other costs thereon due to the Assignee
from M/s Jamnadas Steel Pvt. Ltd. (Borrower and Mortgagor), Vinay Jamnadas Udeshi
(Guarantor and Mortgagor), Mukesh Jamnadas Mukeshi (Guarantor), Chetan V Udeshi,
(Guarantor), Sudha Udeshi (Guarantor and Mortgagor), Jaywanti Udeshi (Guarantor),
Bhawini Udeshi (Guarantor), Jamnadas Nagaji Udeshi — HUF (Guarantor).

DESCRIPTION OF SECURED | 1) All that piece and parcel of Land admeasuring 2.324

IMMOVABLE PROPERTIES: hectors i.e. 5.74 Acre out of khasara/Gut/Bhumapan
No.46 having total area of 3.42 hectors field /Survey
No.46, mouza Kadholi. PH No.24, Bhogatdar class-I
right, Tahasil Kamptee Dist. Nagpur along with entire
structure including factory shed constructed / to be
constructed thereon owned by Mr. Vinay Jamnadas
Udeshi & Mrs. Sudha Vinay Udeshi.

2) All the piece and parcel of land admeasuring 1.096
hectors i.e. 2.71 Acre out of Khasara/Gut/Bhumapan
No.46 having total area of 3.42 hectors / field/ Survey
No.46 mouza, kadholi, PH No.24, Bhogwatdar Class- |,
Rights, Tahasil Kamptee Dist Nagpur alongwith entire
structure including factory shed constructed / to be
constructed thereon owned by M/s Jamnadas Steel Pvt
Ltd.

Rs. 41,98,74,981.04 (Rupees Forty One Crore Ninety Eight
Lakh Seventy Four Thousand Nine Hundred Eighty One and
Paise Four Only) as on 29.02.2024 along with further
interest, expenses, charges, and other costs thereon due to
the Secured Creditor.

Rs. 10,06,00,000/- (Rupees Ten Crore Six Lakh Only)

Rs. 1,00,60,000/- (Rupees One Crore Sixty Thousand Only)
CFMARC Trust -2 SVCBL
005111100011702

Union Bank of India

| Branch Andheri Branch
IFSC Code UBIN0800287

On or before 5.00 p.m. on 18-04-2024

DOMREATION

SECURED DEBT:

RESERVE PRICE :
EMD:

DETAILS FOR DEPOSITING
EMD:

Account Name
| Account No
Bank name

LAST DATE AND TIME FOR
BID SUBMISSION:
INSPECTION DATE:
INSPECTION TIME:

TIME: DATE: PLACE FOR
AUCTION:

03-04-2024

From 11:00 AM to 12:00 PM

E-Auction/Bidding through website

(https://www.bankeauctions.com) on 19-04-2024 from

11.30 AM to 12:30 PM.

CONTACT: sapna.desai@cfmarc.in/ tejas.joshi@cfmarc.in

EMAIL: CONTACT: 8879890250/8976862751

Encumbrances if any: Sales Tax liability -Rs 64,96,054/- (In words Rs. Sixty Four Lakh

Nighty Six Thousand and Fifty Four Only ) for the period 01/04/2017 to 30/06/2017.

For detailed terms & conditions of the sale, please refer to the link provided in Secured

Creditors website i.e. https://www.cfmarc.in for detailed terms & conditions of e-

auction/sale of respective properties and other details before submitting their bids for taking

part in the e-auction. Bidders may also visit the website https://www.bankeauctions.com

or contact service provider M/s. C1 India Private Limited. Bidder Support Nos.: 0124-

4302020/21/22, +91 7291981124 / 1125/ 1126; email: support@bankeauctions.com,

Name: Bhavik Pandya, Email: maharashtra@c1india.com; Mobile Number- 8866682937.

Sd/- Authorised Officer

CFM Asset Reconstruction Pvt. Ltd.

Acting as trustee of CFMARC Trust -2 SVCBL

Date : 22-03-2023
Place : Nagpur

wi/a
E Cent Bank Home Finance Limited

Subsidiary of Central Bank of India

Hec s mm@ oI5 [ecf] P10t No. 32-A, 2nd Floor, Pragati Colony,

Chatrapati Square, Wardha Road,
Nagpur - 440015
Ph. No. : 0712-2251482

APPENDIX- IV -A [Rule8(6)]
TENDER CUM AUCTION SALE
NOTICE 08.04.2024

Name of the Description of the Inmovable

Property

Borrower/Guarantor
& A/c No.

Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with Rule 8(6
Notice is Hereby given to the general public and in particular to the Borrowers and Guarantors that the above described immovable property mortgaged / charged to the Secured Creditor, the possession of which has been taken by
Authorised Officer of Cent Bank Home Finance Limited, Secured Creditor, will be sold on "As is where is", "As is what is" and "Whatever there is Basis" 08.04.2024 for recovery of amount mentioned against each property due to
the secured creditor from the borrower. The reserve price and earnest money deposit, description of the immovable property are as mentioned in the table given below.

Outstanding as on| Demand Notice| Reserve
date of demand

) of the Security Interest (Enforcement) Rules, 2002.

Earnest
Money
Deposit 10%
(Rs.)

Amount
Date of
Price(Rs) Auction

notice (Rs)

1. |MrYogesh Mahesh Kuril And Plot no. 101, Flat no. 301, Third Floor, “Aashirwad-1", Jai Durga Gruha 25,02,836/- 2/5/2019 20,82,000/- | 2,08,200/- | 8/4/2024
Mrs.Ganga Yogesh Kuril. Nirman Sahakri Sanstha Ltd. Godhani Road, Kh. No. 61, Mouza-Zingabai (+int & other 01-02-2023
LOAN A/C NO.01902250000014 Takli, B/h Shr.Ram Urban Bank ,Nagpur. 440030, Area- 743.44 Sq. . charges) (Physical)
2. | Mr. Sanjay Sawankar And Town House Apartment Apartment No.106, on the First Floor,Co. 35,36,393/- 13/7/2021 47,85,000/- | 4,78,500/- 8/4/2024
Mrs.Sunita Sanjay Sawankar House No.3448/D, Survey no.159/6/2, City Survey No.597, Sheet | (+int & other 20.10.2021
Loan A/C NO.-. 01902070000005 No.728, Ward No.15, Mouza - Somalwada, New Manish Nagar, charges) (Symbolic)
Tah./Distt.- Nagpur- 441108, Area-915.68 Sq.ft.

Place : Nagpur, Date : 21.03.2024

TERMS & CONDITIONS: (1) The Auction is being held on "As is where is", "As is what is" and "Whatever there is Basis". (2) The secured asset will not be sold below the Reserve Price (3) The intending
purchaser/bidder should submit their bids in the prescribed tender formin a closed envelope separately for each property, with The Earnest Money Deposit (EMD) amount (not below the 10% of Reserve Price)
by means of Demand Draft (Nationalised Bank)/RTGS/ONLINE Transfer drawn in favour of Cent Bank Home Finance Ltd. payable at Nagpur on or before for 08.04.2024 for up to 3.30 PM at above address of
Cent Bank Home Finance Ltd. Nagpur Branch. (4) The sealed envelope will be opened by the Authorised Officer at Nagpur Branch in the presence of eligible/available Intending Bidders who have deposited
EMD amount Through Demand Draft (Nationalised Bank)/RTGS/ONLINE Transfer to participate in Auction sale for 08.04.2024 at 4.00 PM (5) To the best of knowledge and information of the Authorised Officer,
there is no encumbrance on the property under sale. However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of property put on auction and
claims/rights/dues/chain/effecting the property, prior to submitting their bid. The Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the
Bank. The property is being sold with all the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer/Secured Creditor shall not be responsible in any way for any third
party claims/rights/ dues. (6) It shall be the responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the bid. The inspection of property put on auction
will be permitted to interested bidders before auction date between 12 PM to 4 PM. (7) The Earnest Money Deposit (EMD) of the successful bidder/ highest bidder shall be retained towards part sale
consideration and the EMD of unsuccessful bidders shall be refunded. The Earnest Money Deposit shall not bear any interest. The sale shall be confirmed in favour of the purchaser who has highest sale price in
his bid or tender to the Authorised Officer and shall be subject to confirmation by the Secured Creditor. The Highest bid will be subject to approval of the secured creditor/Authorised Officer. (8) The successful
bidder shall have to deposit 25% of the sale price, (inclusive of EMD paid), on the same day or not later than next working day and the balance amount of purchase price payable ie. 75% of the sale price will be
paid to the Authorised officer on or before 15th day of confirmation of sale by secured creditor. In case of default of payment within the period mentioned above all the amount deposited till then shall be
forfeited including Eamest money and the property shall be resold and the defaulting purchaser shall forfeit all claim to the property or any part of the sum for which it may be subsequently sold. (9) The
purchaser shall bear the applicable stamp duties/ additional stamp duty / transfer charges, fee etc. and also all the statutory dues, taxes, rates, assessment charges, fees etc. owing to anybody (10) The
Authorised Officer is not bound to accept the highest offer and the Authorised officer has the absolute right to accept or reject any or all offer(s) or adjourn/postpone/cancel the Auction without assigning any
reason thereof. (11) This is also a notice to the Borrower/Guarantor/Property owner of the aforesaid loan in respect of the sale of the above mentioned secured Asset under SARFAESI Act 2002 under Rule 8(6).

Authorized Officer, Cent Bank Home Finance Ltd. Nagpur

. NAGPUR
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Sige ¥R, gl e k. 12-91, TSl [§ST Wrast 31S Theh)

Sr [ Name of the Description of the property Outstanding dues | Details
No.|Borrower
1. | Shri. Nitin eie . Si-1, TR Bged, 4t I TR, ¥ . 4.590, 8,34,053/- as on | Reserve Price
Praksh wATE . 19T/ 194, ehiel IS 11.02.2020 plus | 9,07,000.00
Sharma st quft srRte. fitesr srare.. further interest |EMD
Mrs. Meena ‘@' - e 1A & 1 B, ufyw - ¥ and charges 90,700.00
Nitin Sharma I - wite . 18 B 3firor arsiet am<ht via sl

&u: Te dufieh / I defie 96, Y, T, EERIG, Yo, BTSN hIUTETE SAReIeT S0 & A9Te SieleRTe ereEn I, a9t
AR ATeHRel 1% deied Iifafits s{ar e Saret 3fed frua 50 wiamier S 3o, Wewnme famdt usr/erareadt
TEATEST/IET WX AT AR ST des: Fegeh siteita R $-feretrar wavarget MSTC &2 Wi-fore EMD w1 &% viehat. MSTC =
ek @ e frereiat ST $-feretrer daraTseat areft wifedt aToe reariata aiel-Ud STnder hiee siefarren fiet ander. sfdmT
YRFITER a1 hTE Yes I VIehal 3T U SCHEIAT, WieaT s AT fEarard), Faeean &uft SIvridr sre=ur 3% -4 %o W-fre
EMD TR 31T ST SRUATeT |et feetm S, 3-feremardt qrikg anfor aes: 25.04.2024 $-fetemarst o gund 12.00 & 2.00 P. wifa
et 10 fafrere smale foeariws. HTeTHrreaT quTeuit arie ST 9es: 05.04.2024 WehTSH 11.00 1. GUTE 2.00 UHH. 3ifereh AfedraTSr
HYAT WIS TR 9930879255 §-Wet: emereditrbol.akola@sbi.co.in oR Wuh Wrenar ferrenn auviieran 3@ @ vdtardy, U
deregeat feetear fseen wed =, wurt https:/www.mstcecommerce.com/auctionhome/bapi/index.jsp for
https://bank.sbi.

femieh : 20.03.2024 TIe : eI
WRAT ©T 9
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afera ftrTd-sht it et AT RE Sk AT e 37hIe, 3BT (00307)
g-fer-cmereditrbol .akola@sbi.co.in YT TE, Irehie, TeRT swhie. Jl. 9930879255

e HrerHe feashiandt € ferema - fesht arfergemm (aRfere Iv-A) (Fraw 8 (6)

anféreR WreTeAT fegReragior SnfT GALET SNUT FRET SATST SieTeeTaut ShTIET, 2002 iR TTaY WIeTHATeAT foshramet § fesetra-
Tereht T YRR TS (SieTersirantt) Fre 2002 AT AW 8 (6) TAT ARAEINE ATae 3118, WAHTEIRUT AT ST frgioes shoigr ST
SEIAGRAT ATER YO QUATA A T Y, WIEHe AT ST HITHT FIETT AIRUT SIS TETUT S / SRR 31TE. SATal Weed
AT W W oot Stfeighd ST St ST, W AT Tkl i TTelier Wl ATl ‘S 318 e 371" "SF 3778 9T 3’
‘ST TR ST AY W' AT AR 25.04.2024 ST FIchean SIS, FeTgRI=T, SFHIMAGR FeT qU9ier ST ATewee qui sufor
3~ foreTmaTean 3t o gt @relt g heaTya.

stferge s

3. | wster At A FrraTdt sreteaT e AUt o T R | AR TR
.

1 | 4. st famraes TAES . 102, TS TS, TH Wi, T 7. 590. WS . 19A/19B, 9,54,256.00 | TEha fma
TR T Tl TR et de, s T, dist aroft, e fear stee.| (As on 11.02.2020) |10,11,000/-
7.102. @ TEEH | Built up area 34.575 =it firet atfere 10.02.2020 PR
Hrot auft, SRl e | yd-wie 7. 1A & 1B, uftm weie 7. 103, T AT (o 01100/
HIE, IRITT FTU-TAS . 101, SFR0T - it EreSies e swf. o, aei.. i

& wd Fufres / W Sufres T9%, W, X, TEIUIE, Yo, TS HIUTETE @ S0 & TR Stelierre Fareer s, T
G HTAadal 1% Ieud 3ifais WRrar @nler Saret SR fria 50 TRamieT S 3. Tewnme fard ust/erarait
EATET/IET HTER FHUATH A ST des: Fegeh sieiiar 3-feretrar Guvargdt MSTC &2 W-fag EMD it % yidt. MSTC =
S WA e frereriat 3T §-fereirer Sararzeat arelt wifedt Srude hearata siel-d Sunsie shfge sitefianren foer siéer. sifemm
YFsHATER AT HTE A5 TN Irehell ST TU[A SCAGRIAT, T o < fearandy, iaewan groft wivrdiar steaur 3% 74 wu W-farg
EMD " 31TTTS; ST shuamen Fe feem siar. 3-feremarsit arig anfin de: 25.04.2024 $-RAeimar<it 9 gardt 12.00 ¥ 2.00 P. wda
et 10 fafrerean saie e, ATeTRreAT qUIUTE ATaE ST de: 05.04.2024 WIS 11.00 F. IR 2.00 T 3fireh wifedarer
AT HIATEeT ShATeh 9930879255 ¥-Herr cmereditrbol.akola@sbi.co.in o7 Wueh: @remen fahiear auyiierar o @ yrtaTdl, suar
JomTgeat fewear fSewer W =, WU https:/www.mstcecommerce.com/auctionhome/bapi/index.jsp 2ot
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femtien : 20.03.2024 stfrepa arfreRtd

GexT aqge T, smEidtea 4% fo5. ufget Ao,
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CIN : L65190MH2004601148838 ATR-¥¥0090, TERTE Aol

3reT ArerTreaT faghiTdt STER amT aRfeE @a-v (Frm ¢(g) = aRag van)
RiergfRet gevee (TIhIvfic) Ted, 2002 At 7 ¢ (&) Tefler RqiTE aravard dur-a1 RiegRersie
38 NPT 3ilth HRMRI JRIcH g TIRIvie 3ih SOXEC AT, 001 I el
e fashrdt $-feterma fshy T, AMgR Pl TR I STIRT (T PRUAT A
6 FRAT TIPS TR/ AU IFeled] Wefl TAG Sdel Aerardr 4 / G eeprear g
STfRrepT-i+T TrTE AT Bcielel SR HafdId dFofqR sft geria frelR_Ta Hred omivy sft fbeiRwTa MR
FT, TR I TEVRR g dep / FRIAT eI B0 STTCIeT AHaTh! IHHT TGATS! TTeft TG
P T 2. 3R.08.0% it S1eft 31TR 9 o, eft o1 S it omg oMYy S hre} 37 YT AR TR
I?ﬂc'IICJI:_II%ﬁ?ﬁCMUdId 3. Idlg fhma ST ST Yen T-T HieTRITeaT Wiell WHR TG v

PoigR— H. FAFLER e [STEIGExt b NIVTIeR 37t aria fbeiRera 1eb 371fdy it fhelivwra MR P1es,
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feroRaR 60 feawi 311d TAthe FUAR STHTeT A ST 2.

ol TR T TARE T HedH AGR FolgR M T AHAT T FAE AW R TR
frmimeiicer wefte e 8 We arevard Jomen e iR STees 13(4) 37id STRTet hevaTd
19.03.2024 ST ATET ST MTE.

STHA FeT WISTA HUATHTS UGS AT Fobedll HewTd Hotgrie T He-Foiarie
A T AT SIqeg 13 Welier Su-farwmr (8) S Aeyvad A 3Te.

FIaR ST el TR AEN TRt e SO I % i W A e Hiomret
STER FE I AT ST HAE FER FeAW A I Wiel BEE deh for. =
01.09.2023 STTHN A . 23,65,333.49 (BT A ¥ UL TN A9 dgwie Sfor
THIOTTATT T heh) AT drerder =TT el Thirea AR S,

[ smmwewwaR
forameit ST, e feriant, W2, TEU . 100/5, 100/6, 100/7, 100/8, 100/9, Tie F. 57,
TR ¥R . 1745%/57, TS e, Werd qeiet TRt ek, Siadie Aidhe! ST, TeRur
&Tthes WA 1500 WG, (139.354 W) Forafirdienor TIAR &athes AR 125.9400
<ttt o . 42, SR TR, YT GER T2 ST TR @R AfeAameat gerd, .
T 7. AT, (T I - 20 e 6 T, U - Wi . 47, T - W . 58,
U - Wie &, 56).
T AR
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1. |iaie 0= T T84T PAN/  |[aTfeRae shegeRT yree fafes
CIN /LLP %. CIN: U45201MH2014PTC253842
2. [Ficvfigrd e T T W, THa T, TH.3 Fs, TR, MR-440 018
3. [ FRTE TS AR
4. |ergaen feor e 519 ford emRa @1 |2 ISt Fget, W SHATS =ik, SeeH,
foshToTir Tueiier ATR-440 024.
T TS URET:
fam ©-de woren, AW fiFle FER, W, FRR T
T ST =T THIG 37
fomt @ - ufgen weten, @@ %. FW-A, FWB, FW-C,
FW-D, FW-E, FW-F a1 6 Jarehicha Yt shefien
AN R,
et uRER:
1. & € - I gAR 4871.14 A, foee-310 Sk
ST T STHHE, Tes TSTel ST 4 o Fejel 37T
X TG ST ged faedimEie 41.5% fewm
5. [T Se/ Fart e R0 SRR A cirp.latakisan @ gmail.com
3 foricdt e Tt e Aset
6. |t sféres i fot FHR0AT e [ 2022-23 AT STIfEF auHE A TH TeYS ST
7% Searey/ Jar gun o g 1,76,61,893/-
7. |/ SR S SR S IS STHNT TSR I JeTek
T FHAN AR

8. |G T Jraes STete sTEeiet | e sefas A cirp.latakisan @ gmail.com
fercir ferarot (ST ), STt [ farelt wreqd Wt el et
SR UEe A TS
9. [wfed=an si=ss 25(2)(T=) sidia
G STSTGRTE ST 3 IS ST
10.|TaTeE ifeRhT TRRuAET Yge
i
11.| ST G STSTSRIETE B A
ST T S feris
12. [ AETERE STATT WIeY v
IR FROAT Aefe iR
13.| ot ForreRRor ersferd=h sifem A
ST e feiR
14. [ FRERROT STSieRIAT Afedt
ST e feisR
15.|FARIRROT ST |reX Shwarn
Srere fertisn
16.| TR SATEDT T FHUAHS
LEREEEE o)
2t 1. R ST ¥ TR et aTefauarart Q- Tge ot fasi =t
(‘T ) A THe G O SR Al USRI STed. © YO ST WeE
mmézﬁwﬁ?aﬁwﬁwwmm /- JEIE IRT
AR T Weee fafiee aidemiar frieur sareaattas
IBBI/IPA-001/1P-P00702/2017-2018/11228,
AFA %.: AA1/11228/02/191224/106639
e . 47, TEE, < THEEUS, TR 440010
$0eT 3 cirp.ecomaister @ gmail.com
TeAieh o T IR 22/03/2024
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I“ ™ “EM;E‘S“ ﬂlq%Z i%liﬁé@ o i
iufiera wratera: si® 1/1003, 9% e, T s, C I_I\ |ﬂ_ e
T %. 835/1+3, TS 3, o, FENEEE - 380051, To  oughtiul regenersian

HIUNE HEATAT: UfeeT Tolel, THHeS 25T, TE Ts, Jele 32, o - 400038.

afRf¥TE - IV - A [Fraw 8(6) =t Tqg wTeret]
3T AT fashrardt fasht ga=m

Torerfidt geve TIme e, 2002 Teier fam 8(6) <A1 ARGEE ATavATT JuTT
frerieragiom sie R 3iith wiEHTeTereT 3iiey 3ie TR 3t ReegRer
e 3fge, 2002 3idiA reer wHreAT fahraTdt §-feremma fagRt Tt
IR FHTER T STHACR/ATEIRR ST el TR Yrad FRUATT 340 Hi THRRT -3, 5 o,
(o wrehT 3ToT / fefa SfTeRdie e oo ) T TIRVT/ IO STIIedT ettel Suire STae
T S EeRTehal Sehel AT Wfhd SR 10 Sife, 2018 Jsit Yoey e S
fer . 7 STy, 2019 I st ST ifiewdifendr i WM Seedn Fetten
SR AT ST HCFTATSTRE ge-2 Toadiaiuet (sfiewifdt) o g6 TvA FW
TR TCOHTH- TSR < Wik Sfehrain ue e nfer 4 sy sifieifenar 3 .
SRR e WA, (R TeuER), o S S (STHRTR 9 TRvER), g
ST T (SRR, S S IS (STHFER), ot 3ot (STRMER T TRIVER), SR
S (STHIRR), Wit SeHt (SIHFER), STHAIG TSt Seut - o ofaees Fed (SFeR)
JEHGT T ST 29-02-2024 TOR WH . 41,98,74,981.04 (¥ THAHNW i
I T HLETR TR 391 TR ST =R U e ) 3k qéel A, Yook 9 @Y
3. TRHe TG fE. 19-04-2024 T SR R S o, S oM S S oM oy

A S R ST ST I R e fersht A g

e SRR A cirp.latakisan @ gmail.com
A3 feridt e W e gt
06/04/2024

16/04/2024

21/04/2024

01/05/2024

06/05/2024

05/06/2024

cirp.latakisan @ gmail.com

AR, T & 7. AFTYR-440009; 31fOT 8. Foreli=r e orAf (SHIERIR); UiT: et . 1203, 12 ATHSTe Savsh. 2T | gfieR g TRveR -

[N > ’ > ’ ’ . . S 3T 1) & fa e See ST S gen fomg el @i HerEh
et ETEed, are .11, AT TR Faw IFATT TG, T & R, ATIR-440000;, #0. I1Ger I AR | | erfeet e -~ (9) B. 3R,¥%,908 /= (TP 58T BT TR ThE TR BUY Hed) + S| (zrorersr ot - 2.324mm5‘74ww,m%mmwﬁ 46,w£
(SFITIETR); TT: 443, AT Sifger SR ArgeaT, v,sﬁﬂﬁw,m&ﬁ-w-uoou;Sﬂﬁﬁ-mﬁ?ﬁﬂeﬂf 90.99.2029 TR T T Y Gorid BB T st fheRIG ARIRIG BB, T @A Fivar, () 6 T 3.42 39, A T 7. 46, HT FA, TEA. 24, IR -1 7,
(SHTFICIEIR); UT: Welc 3. 1203, 12 a7 JolelT S1aR 3. 2 TIET Hited gEeH, a1S .11, Af sl FRIR STas, IFERT 23,83, €8 /- (AT B81 AT BT TSN AT B Befer) + ITaRIe 02.09. Qoqqqﬂf{amﬁ eder ), f. MR, W 3 A / Ao o e Hed
AFTR, a7 & 3. AFMIR-440009; IAT HoIeAT GRabhe! UIET f&HiE 29.10.2022 IS AV IIhl FHT BUA: S g 7 1T AT, 3R AT THUT . €, ¢8,33¢ / - (YGRS B8 YIveae goIR| JreueE Tyl iR, ]
6,29,82,803.38/- Sif¥r . 29.10.2022 TRGFTY AT, GETT HTH R 2) &, SRR < . S e dgw1‘°96mmz'71w

,29,82,803.38/- . 29.10. T , B0 TREURIT 60 fSaHTeaT 3Td IRaths HRugT we’rsrgraﬁvmtﬁzfa) +a'\ﬂ?vsl;rq'rlfrzvs‘|11\—ms{ L, T / T | . 46, T 342 R T
AT UMY FEAVANH SUITT SfTeTel! BIT. PoIaR/ SHMAER Ji1 T ffrdn"ll'dﬁl RAHS T Pedre g GRT DR/ o aof 46, AT e, T, 24, [ S - . m Iy "‘T‘T‘B
SRR MO e AT ST fod HRUANT 3T 15, WetieT 8T PRUMTHT Sth (RTaeirea a9 8 T8 araedt T 9 Sfieie / SYvAT AU Sered el SeqE Wl siuwm.
ST I SIUTIHTERT et 13 (4) ST QAT ST PeledT ARDRIAT ATIR BT St T8I0 ST TATAR , e 29.02.2024 ERE. 41,98,74,981.04 (¥T THIAN el STAMNE Tl
ATETIET TR 35 ST 37T, Aot fREn, fdfss T 41, $Rs s, gaTE TR, a1 . 29, TG - FATH P SRR FR TR TR S <R R ) S e R
QTSR PoiaR/ SFFAER STTOT I AT ST Ualg @RT oIS SUAT T fa, AT AT AU TaTeld Splurrel S8R ¥80008, T&. AR, 1. AR (m <r5a) s TR e, ;mA.| “8'30'900/' A G A, T, e A TR A,

R T SO IT HUIT HIVITET TER BOGRIDST TG T SIIAT IBHPRIT S AT HERTSSTEIT THRTE ¥R-T, ST . 90T, a5 q1e3T, fare . 360 /9%, RIS W 4. 9 3 SUCiCREZC] o fRmR | 10,06,00,000/- (B T@1 i Wer T Hh)

RTETeT. TETT HieTH<rd YeiaT PRUITITS R PIIETEAT e 13 Hellel Iu-defd 8 BT TRAAIIAR Suclee] JRfeted 4,%3,000/ - ST . 1,00,60,000/~ (¥ T HIEI WIS TR Teh)

ORI PofeTRTe T4 JeTT T, ST STt AT quie IGR/ TG FTT ERhefl BRIGT, 00 T R ¢(&), S AICRT QAT At 1 ) epalrchl Tepm | | Fmm T Sree e A CFMARC Trust-2 SVCBL

. . N S — I <aTeT, Yoeh Mot TafRag 30 e 31T TR, ST HIeTRraT fofeld SwuaTd g, TS T | . 005111100011702

P ——— = < : = e A I o i e
1. |t e el ot e ATt RTeTeT BIA N aTS .11, HfSdhel didh wdos, IET, | 20.03.2024 WW&@ p— e p—
HHT: RIS, ARG, 1R, AI; Fefiet wite . 2; ofie % 64/12, fafe | . 362/1, s /fAfder sreu=REY fadh 2€.03.202% T 4.0%.203% rETad wr | UBINOS00287
RS B8R B, 2, I qHA TSI Hfied s Telld SR 2 Fefle 12 @ ATHedT quroilt arig 24.0%.203% e TGAHTETE! | 18-04-2024 1t W, 5.00 AT
TN efe 5. 1203, T2 TPUT Carpet 8he 1429 9. % (132.757 9t #Y.) ame. Serdg e AR awvarh siftm 24.08.2038 TR ? Tt Wi eeen R @ 4
R HTCTHRIE AT & e T 31T - foaar aha 2%.0%.2038 Teufter fimies & 9e) 03-04-2024 ST W, 11.00 T . 12.00 AT
9T: St ietoT JIFETT I1S; UFHART: T el URAT; SR MSEB =T Hefh et $-fomrh 3% 1. 99.00 & . 9.00 Feremraen f&31e, | 19-04-2024 ¥eft W 11.30 ¥ 5, 12.30 A
RcTaTsh. 362/2; SRRT: CTS 3. 322,324,325,326,327 & ARMIIE, — < T (httpsz/iwww.bankeauctions.com) =1 SeRe=T Ao
s e b i e - 9. fehrean quefierar 3t @ orcfferdt, poar www.bankeauctionwizard.com amifor IDBI Sebear dsriTgeaR £-feerr / e
2. |53 JeT 3R R T AT Sefetet STEN NN AR HgeeT, ST e, Feard, 21.03.2024 Soled fotara dgy =T, Tguret www.idbibank.in BoraTg W@WW@WU&T sft. gda 31'{3 (é—ﬁa)— dustardt $her | Sapna.desai @cfmarc.in/ tejas.joshi@cfmare.in
AR, 1. 3. AAYR; Jefier NMC aT€ .44, NMC ER 3. 402, 403, 426 T 430; e 3. hemant.amrute@idbi.co.in, BF- 0033-€£4R999, AET. ¢<¢]RAa84y fFar 5t RIft fordfs (3-317) Tk 8879890250 / 8976862751
142, R T . 517, RIS ER 5. 2, IV qfeeler “Anantraj Arcade Condominium” vipin.chiwande@idbi.co.in, Hi&1- {¢380¢ €949, fihar it ISR BB, B . R0]0R46640, - %ﬁ : 01/04/2017 mwﬂwww@ﬁmﬁaﬁwn 64,96,054/-
eer - AT IeT AfOTRRIes ST 3. 301-A, 301-8, 301-D & 301-E, 9 qgpor A rajakaushik@idbi.co.in, s Regref sdR, W @ e’3neacey, -dw| |TETCEIEIITEIN e i i
built-up TRAT 68.58 =it. =Y. 37T super built-up TRAT 125.26 7. 7.) o1, < AT Siddhartha.chhadidar@idbi.co.in I e o Hepcites. _ http://www.cfmarc.in ¥ fee forF TR, WetR AR e / e
N 2. $-foremmamarad Teefardt s T <t o Giar / AT SRR Sied B FaR - ¢R49%%83¢3 /| |awieEr o = v it ¢-fean wewE AR siven Sl W FUASHIR TR
L) : e _ _ _ i Iy TS SeieR Jsrreat https://www.bankeauctions.com 32 Fue: e far Far
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